FIR No.130/2014

— u/s 419/420/365/392/395/412/120B 1PC
PS: Kamla Market

State Vs. Raj Bahadur

20.05.2020

Present: Sh. Ateeq Ahmad, Ld. Addl. PP for the State.
Sh. Rajan Bhatia, Id. Counsel for applicant/accused.
Reply to the bail application has been filed.
On request of ld. Counsel for applicant/accused, bail

| application be put up for arguments on 22.05.2020.

kv

ZARI COURTS, DELHI.
20.05.2020
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FIR No.34/2020

u/s 307/34 1PC

PS: Kamla Market
State Vs. Mohd. Naved

20.05.2020
Present: Sh. Ateeq Ahmad, Ld. Addl. PP for the State.

Sh. Asif Ahmad  Siddique, Ld. Counsel  for
applicant/accused.

On the request of ld. Counsel for applicant/accused, bail

plication is dismissed as withdrawn.

Copy of this order be given dasti.

M

(SATISH KUMAR)
- ASJ-2(CENTRAL),
T S HAZARI COURTS, DELHI.

20.05.2020
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FIR No.200/2020

u/s 394/411/34 1PC
PS: Civil Lines

State Vs. Kamal Singh

20.05.2020

Present: Sh. Ateeq Ahmad, Ld. Addl. PP for the State.
Sh. Manoj Mishra, Ld. Counsel for applicant/accused.

[.O. ASI Mumesh Kumar in person.

On the request of ld. Counsel for applicant/accused, bail

4\/

(SATISH KUMAR)
ASJ-2(CENTRAL),
TIS HAZARI COURTS, DELHLI.

20.05.2020

application is dismissed as withdrawn.

Scanned with CamScanner



e

| Lo

FIR No0.200/ 2020
u/s 394/411/34 1PC
PS: Civil Lines
State Vs. Vishal
20.05.2020
Present: Sh. Ateeq Ahmad, Ld. Addl. PP for the State.

Sh. Manoj Mishra, Ld. Counsel for applicant/accused.

1.O. ASI Mumesh Kumar in person.
On the request of ld. Counsel for applicam/accused, bail

application is dismissed as withdrawn.

(SATISH KUMAR)

~ ASJ-2(CENTRAL),
TIS HAZARI COURTS, DELHL.
- 20.05.2020

Scanned with CamScanner



FIR No0.59/2019
u/s 302/365/34 1PC
PS: Burari

State Vs. Ajay Kumar & Others (Applicant Krishan Pratap Singh)
20.05.2020

Present: Sh. Ateeq Ahmad, Ld. Addl. PP for the State.
Sh. R.K. Diwedi, Ld. Counsel for applicant/accused.

On the request of Id. Counsel for appliéant/accused, bail

application is dismissed as withdrawn. A\/

(SATISH KUMAR)
ASJ-2(CENTRAL),
TIS HAZARI COURTS, DELHI.

20.05.2020
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FIR Ne 1952019
ws 19236534 TPC
PS: Kamla Market

State Vs Salman

20052020
Presont

Sh. Ateeg Ahmad, Ld Addl. PP for the State.
Sh. Faraz Khan, Ld. Counsel for applicant/accused.
On the request of Id. Counsel for applicant/accused, bail

Scanned with CamScanner



FIR No.12/2011

u/s 392/395/397/34 TPC

PS: Railway Main Delhi

State Vs. Satish @ Sita & Others

.05.2020

esent: Sh. Ateeq Ahmad, Ld. Addl. PP for the State.

Sh. Shailender Sharma, Ld. Counsel for applicant/accused.
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FIR No.254/2019
u/s 392/394/411 1PC
PS: Subzi Mandi

State Vs. Madan Lal @ Badal
20.05.2020
Present: Sh. Ateeq Ahmad, Ld. Addl. PP for the State.

Sh. Bhupinder Singh, Ld. Counsel for applicant/accused.

1.O. ASI Banwari Lal has filed reply to the bail application.
Heard.

request of 1d. Gounsel for applicant/accused, bail

R " ar
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FIR No.25/2020

u/s 376/366/363 IPC r/w Section 4 and 6 of POCSO Ac?.
PS: Burari

State Vs. Bhupender Singh & Others
20.05.2020

Present: Sh. Ateeq Ahmad, Ld. Addl. PP for the State.

Sh. Vipin Bhaskar, Ld. Counsel for applicant/accused.

1.0. W/SI Sushila from PS Burari.

Ld. Addl. PP for the State has submitted that bail application
of co-accused has already been dismissed on 06.05.2020.

Heard.

In view of the submissions made by ld. Counsel for

applicant/accused as well as the practice directions issued by the Hon'ble High

Scanned with CamScanner



FIR No.288/2019
u/s 394/397/411/34 1PC
PS: Sarai Rohilla
State Vs. Raja @ Achu
20.05.2020
Present: Sh. Ateeq Ahmad, Ld. Addl. PP for the State.

Sh. Lokesh Kumar, Ld. Counsel for applicant/accused.
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20.05.2020

Present:

FIR No.31/2019

u/s 366/376/376D IPC
PS: Prasad Nagar
State Vs. Pradeep

Sh. Ateeq Ahmad, Ld. Addl. PP for the State.
Sh. Vaneet Jain, Ld. Counsel for applicant/accused.

On the request of 1ld. Counsel for applicant/accused, bail

application is dismissed as withdrawn.

V

(SATISH KUMAR)
ASJ-2(CENTRAL),
TIS HAZARI COURTS, DELHI.
20.05.2020
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FIR No.139/2011

u/s 364A/302/394/201/120B/34 1PC
PS: IP Estate
State Vs. Mukesh

20.05.2020
Present: Sh. Ateeq Ahmad, Ld. Addl. PP for the State.

Sh. Ajay Verma, Ld. Counsel for applicant/accused.

Arguments on the bail application heard through Video

o b 28 is submitted by ld. Counsel for applicant/accused that

> Eimz a;m, Mohd. Zaved, Raju Lal Jaat and
1lar bail. Heard.
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FIR No0.176/2019

u/s 302/308/34 1PC
PS: Civil Lines

State Vs. Imran Khan

20.05.2020
Sh. Ateeq Ahmad, Ld. Addl. PP for the State.

Sh. Ashish Laroia, Ld. Counsel for applicant/accu

Present:
sed.

[t is submitted by 1d. Counsel for applicant/accused that

charge-sheet has already been filed and same is pending in the Court of Ms.

Charu Aggarwal, Ld. ASJ, Tis Hazari Courts, Delhi for trial. Heard.

On the request of 1d. Counsel for applicant/accused, bail

application be put up for arguments before the court of Ms. Charu Aggarwal,

{

(SATISH KUMAR)
ASJ-2(CENTRAL),
TIS HAZARI COURTS, DELHI.
20.05.2020

|.d. ASJ, Tis Hazari Courts, Delhi, on 22.05.2020.
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FIR No. Not Known
u/s Not Known
PS: Sarai Rohilla

State Vs. Shanu s/o Munna
20.05.2020

Present: Sh. Ateeq Ahmad, Ld. Addl. PP for the State.
Sh. Sunil Kumar, Ld. Counsel for applicant/accused.
Arguments on the Anticipatory Bail application heard

through video conferencing.

Heard on the bail application u/s 438 Cr.P.c. of Petitioner
Shanu /0. Munna. |

Report filed by SI Pankaj Thakran PS Sarai Rohilla perused.
It has been mentioned that applicant/accused Shanu was previously involved in

criminal cases and at present he is not wanted in any criminal case registered at

ted by SI Pankaj Thakran PS
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FIR No.356/2007

u/s 302/120B/34 1PC

PS: Hauz Qazi

State Vs. Deepak @ Chaura

20.05.2020

Present: Sh. Ateeq Ahmad, Ld. Addl. PP for the State.
None for applicant/accused. However, in the interest of

justice, bail application be put up for arguments on
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-y : FIR No.34/2020
u/s 376 TPC

PS: Prashad Nagar

State Vs. Sagar

20.05.2020

Present: | Sh. Ateeq Ahmad, T.d. Addl. PP for the State.

None for a;iplicant/accuse‘d.

)
/
N\
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FIR No.106/2012

u/s 186/302/353/307/34 1PC
PS: Kamla Market

State Vs. Ashish s/o Gajender

20.05.2020

Present: Sh. Ateeq Ahmad, Ld. Addl. PP for the State.
Sh. M.A. Qureshi, Ld. Counsel for applicant/accused.
SI Mahesh Kumar Bhargav has filed reply to the interim bail
application of applicant/accused Ashish s/o Gajender.
Heard.
In view of the submissions of Ld. Counsel for
applicant/accused, let, report be called from Jail Superintendent that in how
many cases accused Ashish s/o. Gajender is involved in JC.

k. -Rﬁﬁ be also called as whether he has been covicted in

Is
110 110 1T avrci v 2y
UL UDP Tor arguments on 26.05 7
- U \V o
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FIR No0.58/2016

u/s 302/304/34 1PC

PS: Burari

State Vs. Rahul & Others

20.05.2020

Present: Sh. Ateeq Ahmad, Ld. Addl. PP for the State.

None for applicant/accused. However, in the interest of

justice, bail application be put up for arguments on
22.05.2020.
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FIR No.356/2007
u/s 302 IPC

PS: Hauz Qazi
State Vs. Hitender @ Deepak

20.05.2020
Present: Sh. Ateeq Ahmad, Ld. Addl. PP for the State.
Sh. Pawan Gupta, Ld. Counsel for applicant/accused.
Arguments on the bail application heard through Video
Conferencing.

Report regarding applicant/accused has already been

received from the Jail Superintendent.

| LO. Inspector Dig Vijay has submitted that accused has
been convicted in the case FIR No.356/2007 u/s 302/120B IPC PS Hauz Qazi,
Delhi but seI for the applicant/accused has submitted that the sentence has

Scanned with CamScanner



FIR No0.03/2020

u/s 376 AB/376(2)(n)/376 (2) (f)/506 TPC & 6 PO;SO A.\ct.
PS: Sarai Rohilla

State Vs. Raman Kumar
20.05.2020

Present: Sh. Ateeq Ahmad, Ld. Addl. PP for the State.

Sh. Yash Pal Singh, Ld. Counsel for applicant/accused.

Arguments on the bail application heard through Video
Conferencing.

This the second interim bail application ws 376 AB/376(2)
(/376 (2) (£)/506 IPC & 6 POCSO Act. As per practice directions 1ssued by
Hon'ble High Court of Delhi, notice of bail application be
victim through LO. for 22.05.2020),

served upon the
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Ve Na 2772020

W TG/ /A0 R i 25727 Avins Ak,
O T pay

Stte Ve, Waseem s/o. baleeimn

20052020
Prosent: SheAteeq Almad, Fe Addb 1P for the State
SheShahid AT Ll Covnsel for applicant/accused.
Arguments on the bakl application heard through Video
Conferencing,

Onthe request of 1d. Gounsel for applicant/accused, bail
appli MMD‘!MP upfor arguments on- 04,06,2020,

o

OURTS, DELII,
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FIR N0.109/2019
ws 392/4111174}\/34 1pC
ps: Kamla Market
State Vs. Yasir Ali s/0. Sh. Shabbir Al
20.05.2020
Present: Sh. Ateeq Ahmad, Ld. Addl. PP for the State
Sh. Pradeep Kumar Anand, [Ld Counsel  for
applicant/accused.

On the request of Id. Counsel for applicant accused, bail
application is dismissed as withdrawn.
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" Shi Ateeq Ahmad, Ld. Addl, PP for the State.
; Sh. Atul, Ld. Counsel for applicant/accused.

_,_" Complainant with counsel Sh. Anil Kumar.

- L.O. W/SI Sushila in person.
 Part arguments on bail application heard.

- On request of 1d. Counsel for applicant/accused, be put up

ments @p aﬂ apphcatlon on 15.06.2020.

(SATISH KUMAR)
ASJ-2(CENTRATL,),

RI COURTS DELHI,
M l 0
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FIR No.29/2020
u/s 376/506 IPC
PS: Civil Lines

State Vs. Liyakat Ali @ Imran

Sh. Ateeq Ahmad, Ld. Addl. PP for the State.
- Sh. Lokesh Kumar Garg, Ld. Counsel for applicant/accused.

- On the request of 1d. Counsel for applicant/accused, bail

ed as withdrawn.

(SATISH KUMAR)
- Ask 2(CENTRAL)
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